; OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE

WEST DISTRICT, TIS HAZARI COURTS, DELHI

—2q 219
o, 29216~ Meesrrcraoz Dated /;Z‘?Z 2

Sub.:- Regarding circulation of the Advertisement No. 02/2024 Dated 31.08.2024 filing
up 01 (ome) vacant post in Grade — I of the Tripura Judicial Service by Direct
Recruitment.

N

Forwarded copy of Endorsement Letter No. 51036-51056/Genl./Misc./Circulation/2024
Dated 09.09.2024 along with copy of Letter No. 17318/Estt/EI-1/DHC Dated 06.09.2024
Bearing Diary No. 2043 Dated 09.09.2024 & its enclosures of Sh. Sindhu Krishnakumar, Deputy
Registrar (Estt-I), For Ld. Registrar General, Hon'ble High Court of Delhi, New Delhi received,
on the subject cited above, from Ms. Ravinder Bedi, Ld. Officer Incharge, General Branch,
Central District/Ld. District Judge (Commercial Court), Tis Hazari Courts, Dethi for information

and compliance/necessary action to:-

1. The Honorary Secretary, Bar Council of Delhi, 2/6 Siri Fort Instutional Area, Khel Gaon
Marg, New Delhi — 110049,
2. The Honorary Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.
“" The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request for
uploading the same on Centralized Website as well as on the Website of West District.
4. PS. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts,
Delhi.

District Judge (Commercial Cpurt) -05/
Officer Incharge General Branch,
West District, Tis Hazari Courts, Delhi
Enclosure:- As above,
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE {HQs): DELHI
- locs
No. Sle36 ?Genl./Misc.,"Circulation/2024 Dated, Delhi the ..._.P fm’H

Sub:- Regarding circulation of the Advertisement No. 02/2024 dated 31/08/2024 filling up
01(one) vacant post in Grade-| of the Tripura Judicial service by direct recruitment.

Forwarded a copy of letter bearing No. 17318/Estt./EI-1/DHC dated 06/05/2024
received vide diary No. 2043 dated 09/09/2024 alongwith its enclosures, from Deputy
Registrar{Estt-1), for Registrar Ganeral, Hon’ble High Court of Delhi, New Delhi (Copy enclosed),

to be circulated for information to :-
re

Wthe Ld. Principal District & Sessions lJudges, Delhi/New Delhi {except Central-
‘District). (7€ \ =
2. The Ld. Principal Judge, Family Courts (HQs}, Dwarka Courts, Delhi.
3. The Honorary Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel
Gaon Marg, New Delhi-110048.
4. The Hony. Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.
5. Deaiing official for uploading the same on Centralized Website through LAYERS as
per rules.

6. P.S.to Ld. Principal District & Sessions Judges (HQs), Delhi for information.

(RAVINDER BEDI)
Officer In-Charge, General Branch, (C),
District Judge, (Commaercial Court),

Tis Hazarl Courts Delhi.
Encl. As above



————— . i L

HIGH COURT OF DELHI : NEW DELHI

No. 17318/Estt./El-1/DHC
Date : 06.09.2024

¥
To, EAY
The Ld. District & Sessions Judge (HQ), @g‘\
Tis Hazari Courts,
New Delhi.
Sir,

N2 16 /f“’cf?‘\ G

I am directed to forward a copy of Letter no. F.11(4)-HC/2024/20555-77 dated
31.08.2024 received from the Registrar (Admn., P&M), High Court of Tripura, Agartala
with regard to filling up of 01(one) vacant post in Grade-I of Tripura Judicial Service,
from eligibile practising Advocates of Reserved Category (ST & SC) for circulation in
the Bar Associations of the District Courts.

Yours sincerely,

v
P
Sindhu Krishnakumar
Deputy Registrar {Estt.-I)

For Registrar General
Encls: as above .
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From: P. Chakraborty,

To
1
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By e-mail

HIGH COURT OF TRIPURA
AGARTALA

Reglstrar (Admn., P&M}

The Registrar General, Allahabad High Court, Allahabad, Pin- 211001;

The Registrar General, Andhra Pradesh High Court, Amaravati, Pin-500066;
The Registrar General, High Court of Bambay, Maharashtra, Pin-400032;
The Registrar General, Chhattisgarh High Court, Bilaspur, Pin-495001;

The Registrar General, Delhi High Court, Delhi, Pin- 110003; -

The Registrar General, Calcutta High Court, Kolkata, Pin-700001;

The Registrar General, Gauhati High Court, Guwahatl, Pin-781001;

The Reglstrar General, Manipur High Court at Imphal, Pin-795002;

The Registrar General, Meghalaya High Court, Shillong, Pin- 793001;

. The Registrar General, Gujarat; High Court, Ahmedabad, Pin- 380060;

. The Registrar General, Himachal Pradesh High Court, Shimla, Pin-171001;
. The Registrar General, High Court of Jammu &Kashmir, Pin- 190001;

+ The Registrar General, Jharkhand High Court at Ranchi, Pin- 834002;

. The Registrar General, High Court of Karnataka, Bengaluru, Pin- 560001;

. The Registrar General, High Court: of Kerala, Kochi, Pin- 682031;

. The Reé]strar General, Madhya Pradesh High Courl;, Jabalpur, Pin- 482002;
. The Registrar General, High Court of Madras, Chennai, Pin-600104;

. The Registrar General, Orissa High Court, Cuttack, Pin- 753002;

» The Registrar General, Patna High Court, Bihar, Pin- 800001;

. The Registrar General, Punjab &Haryana High Court, Chandigarh, Pin- 160001;
« The Registrar General, Rajasthan High Court, Jodhpur, Pin- 342001;
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22, The Registrar General, Sikkim High Court, Gangtok, Pin-737101;
23. The Registrar General, High Court of Uttarakhand, Nainital, Pin- 263001;

24. The Registrar General, High Court of Telangana, Hyderabad, Pin- 500686,

Dated, Agartala, the 31% August, 2024

Subject: Circulation of the Advertisement No0.02/2024 dated 31.08.2024 for
filling up O0i(one) vacant post in Grade-I of the Tripura Judicial
Service by direct recruitment.

Madam/ Sir,

I am directed to enclose herewith the Advertisement No.02/2024, dated
31.08.2024 alongwith the Syliabus of the Written Examination for filing up Gi(one)
vacant post in Grade-I of the Tripura Judicial Service with & request to clrculate the same
to the Bar Association of your High Court and the Courts susordinate to your High Court.

The last date for submission of onjine application is 23.09.2024 (upto 4 PM).

Yours sincerely,

Enclo: As stated (4 sheets) M aA
\

{P. Chak?aborty)
Registrar (Admn. P&M)
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HIGH COURT OF TRIPURA
AGARTALA

No.F.11 (4)-HC/2024/20514 Dated, Agartala, the 317 August, 2024

Advertisement No.02 /2024

(For recruitment in Grade-I of Tripura Judicial Service)

Online applications are invited from the eligible practising Advocates i
reserved category (Scheduled Tribes & Scheduled Castes} who are Indian Citizens
{a7xd who have attained the age of 35 years & have not attained the age of 48 years
as on the last date fixed for the receipt of online application and having at least
seven years practice in Courts of Civil and Criminal jurisdiction as en the last date
fixed for receipt of application for flling up of 01(one) vacancy in Grade-I of

Tripura Judicial Service in accordance with the provisions of the Tripura Judicial
Service Rules, 2003 {as amended up to date) i-n the Revised Pay as Level J-5 of New
Pay Matrix Table-l as per Memorandum No.1(1)/SECY/LAW/MISC/2019/145-58
dated 30.09,2022 issued by the Law Department, Government of Tripura) plus other
allowances as admissible under the Rules In force.

The post is for reserved category. Number of post advertised is likely to
be increased or decreased.

If no suitable candidate is found from the reserved category as

aforesaid, the post may be filled up by the candidate other than those of
the Scheduled Tribe and Scheduled Caste as per rules.

T_herefore, willing ellgible practicing Advocates of Un-reserved category who are
Indian Citizens ‘and who have attained the age of 35 years & have not attained the
age of 45 years and having at least seven years practice in Courts of Civil and

Criminal jurisdiction as on the last date fixed for the receipt of online application may
also apply for the post, J

ST/ SC candidates of other States should apply as general candidate
along with application fees prescribed for general candidate.
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The application fee for UR categery applicant is Rs.2000/- (Rupees two
thousand only) and Rs.1000/- (Rupees ore thausand only) for reserved category
(ST/SC} applicant. Fees once deposited will not be refunded or adjusted for any other
recrultment in future. Candidates are to deposit fees by using Credit Card
(Visa/Master/Rupay), Net Banking, Debit Card{Visa/Master/Rupay), Wallets & Cash
Cards & UPI only. No other mode of payment vill be accepted. Bank charges may
apply.

~ The candidates shall have to appear in the Written Examination and Viva Yoce
at thelr own expenses as and when called for. Mere selection would not per se
entitle a candidate to cla\im appointment.

If any candidate directly or indirectly try to influsnce the recruiting authority
by any means, his/her candidature will be disqualified for appointment.

General category candidates who obtain 60% or more marks and candidates
kelonging to Scheduled Tribes/ Scheduled Castes who obtain 50% or more marks in
the Written Examination shall be eligible for Viva Voce.

Degitally signed by JESTHA MANI MURASING
Date: 2024.08.31 12:32:16 +05'30"

(3. M. Murasing)
1/C. Registrar Geperal|

]
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IMPORTANT NOTES

) Online Application:

iit)

a)

b)

0)

d)

Candidates have to subm}t application through Online Application Portal only.
The High Court will not entertaln any hard copy application. Before submission of
online application, the candidates are to read the Instructions cerefully in the
‘How te Apply’ segment of the Online Application Portal. -

Online Application Portal will be avallable on the High Court website
(https://thenicin) from 02.09.2024 to 23,09,2024 (upto 4 p.m.). To
apply the candidates have to click on the ‘Recruitment [Online Application]’
tab in the Home page of the High Court's website.

Candidates should avold submitting multiple applications, However, due to any
unavoidable drcumetances, if any candidate submits multiple applications then
hefshe must ensure that the application with [latest Registration Number is
complete in all respect. '

In case of multiple applications, the application with the latest Registration
Number shall only be entertainad by the High Court and fee paid agalnst ane
Registration Number shall not be adjusted against any other Registration
Number,

Candidates who score quallfying marks or more In the Written Examination wili
be asked for scrutiny of original marks-sheets/ certificates/documents. If the
candidate fulfils the criteria of his/her candidature then hefshe will be eligible for
Viva Vace, '

+

The candlidates already in Government Services shall apply either through proper
channel or attach ‘No-Objection Certificate’ from his/her employer.

Submission of orline application In
the final form

From 02.09.2024 to 23.09.2024
(upto 4:00 p.m.)

Date of Written Examination

Will be notified later on.

Date of downioading of Call Letter

Will be notified later on,

Centre, time and duration of the
examination

Will be mentioned in the Call Letter,

Digitally slgned by JESTHA MANI MURASING
Date: 2024.08.31 12:32:48 +05'30'

{3. M. Murasing)
I eqis General
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HIGH COURT OF TRIPURA
AGARTALA

SYLLABUS OF THE WRITTEN EXAMINATION AND INTERVIEW FOR DIRECT

RECRUITMENT TO GRADE-I OF THE TRIPURA JUDICIAL SERVICE

WRITTEN EXAMINATION

i) PAPER -1 : One paper of 100 marks (duration not less than 2 hours) to test the General
Knowledge, aptitude, intelligence, test of comprehenslon and expression of law and General
English including Essay Wrlting on legal topic and Information technalogy.

I[) PAPER-II: One paper of 100 marks (duration not less than 2 hours) regarding objective
questions and problems of faw as regards the Transfer of Property Act, Civil Procedure Code,
Code of Criminal Procedure, Indian Evidence Act, Indlan Penal Code and Limitation Act.

iii) PAPER-III: One paper of 100 marks (duration not less than 2 hours)- consisting of
Judgment writing (Paper Book to be supplled) — Legal theorles on Jurisprudence, provision .of
the Constitution of Indla, :

NOTE: - (The candidate is expected to refer to the relevant declslons of the Apex Court and the
High Court while writing answers In Paper I & i1

INTERVIEW
Interview: - Viva-voce — 50 marks.

Lanquage proficlency Test

{1} A person who did not have Bengall as one of the subjects n his Secondary, Higher
Secondary.ar equivalent examination, on appointment, shall have to pass the language
proficlency tzst in Bengali within two years of his entry Into service;

(2) The examination will be of one standard with marks aflotted and time allotted In each
group as follows:-

Detalls of Subject Full Marks Time ailotted
(a) Conversation & reading 40 15 minutes
(b) Translation 30 _ 1 hour
(c) Dictztion 30 30 minutes
Total 100 1 hour 45 minutes

(3) Except as provided In the Tripura Judiclal Service Rules, 2003, procedure for conducting
such proficlency test In Bengali shall be regulated by the relevant provislons of the Tripura
Civil Services (Training and Departmental Examination) Rues, 1975, as in force in the State,

Digitally signed by JESTHA MANI MURASING
Date: 2024.08.31 12:33:03 +05'30"

(3. M. Murasing)
C. i nersl
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